
CENTRAL administrative TRIBUNAL
principal Bench

O.A. NO. 2886 of 1992

New Delhi, dated the 22na January, 1998
r. T) anTTE VICE CHAIRMAN (A)

S'IlI MRS. Lakshmi s^aminathan, member ^J)

Mahabir Singh,
S/o Shri Ram Chander,
R/o G-12, Police colony,
Mehram Nagar, Palam, APPLICANT
New Delhi-110037.

(None appeared)

VERSUS

1. Union of India through
Commissioner of Police,
Delhi Police,

i Police Headquarters,
SI.p. Estate,

New Delhi-110002.
2. The Dy. Commissioner of Police,

Delhi Police,
police Headquarters,
I.p. Estate,

New Delhi-110002.

3. Dy. Commissioner of Police,
I.G.I. Airport,
New Delhi-110037.

4. Delhi Administration,
j-j^rough Chief Secretary,
5, Sham Nath Marg, RESPONDENTS
Delhi.

ORDER (Oral)

•M HON'BLE MR. S.R. ADIGE, VICE CHAIRMAN (A)
None has appeared for applicant even

on the second call when the case was called
out.

2. we note that applicant was also
absent on 15.1.1998 also. This case was

listed at SI. NO.4 of the list of cases for



regular hearing. m *.u
the absence of aoaii

or hies applicanthis counsel the case la a, .
default and n diamissed forand non-prosecution.

(Mrs. Lakshmi Swamin

/gk/

athan)

Member (j)
(S'R. Adige^

Vice Chairman (a)




